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Coal Deposits in 1. & K. 

'997 f Shrl Abdul Ghani Goni; 
. L Shri Inder 1. Malhotra: 

Will the Minister of Mines and Fuel 
be pleased to state; 

(a) whether any survey of coal 
.deposits in Jammu and Kashmir State 
has been held in recent years; 

(b) what is the estimate of such 
deposits; and 

(e) what steps are being taken to 
exploit the same on a lar2e scale? 

The Minister of Mines and Fuel 
(Shrl K. D. Malavlya); (a) Yes, Sir. 

(b) The Geological Survey of India 
has proved 56:56 million tonnes of 
quarriable reserve of lignite (Brown _ 
Coal) in Nichhaom, Chowkibal and 
adjacent areas in Kashmir Valley and 
6:7 million tonnes of coal at Kalakot 
in recent years. 

(e) Schemes for the exploitation of 
the coal and lignite deposits are being 
undertaken by the State Government. 

Tenure of Military Personnel 

998. Shri P. N. Kayal; Will the 
Minister of Defence be pleased to 
state: 

(a) the time for which a high mili-
tary officer is generally stationed at 
a particular place; 

(b) whether there are any hard and 
fast rules about their transfer of 
promotions; and 

(e) if so, what are those rules, 
cadre-wise? 

The :'.iilli<;ter of Defence (Shri 
Krishna Menon); (a) Senior military 
officers are genernlly stationed at a 
particular place for a period of 2 to 4 
years. 

(b) (1) There are no hard and fast 
rules to regulate transfers but by and 
large thrse are determined by one of 
the following factors:--

0) Promotion or completion of 
tenure. 

(ii) Medical grounds. 

(iii) Disciplinary grounds. 

(iv) Compassionate grounds. 

(v) Reasons of career planning 
so as to J;live officers expe-
rience in various types of ap-
pointments before they come 
up for promotion to higher 
ranks. 

(vi) New commitments. 

(2) There are definite rjJles laid 
down by Government for promotion. 

(cl Promotions to the ranks of 
Colonel to Major General both inclu~ 
sive are made from among eligible 
officers on the recommendations of 
the Selection Board constituted for 
the purpose. Selection of officers for 
promotion to the ranks of Lieut-Gene-
ral and General is made by the Gov-
ernment. To be eligible for promo-
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tion to the various higher ranks, offi-
cers must have completed a prescrib-
ed length Of service as given below:-

Rank Minimum Service limits for 
promotion 

Actg. Subs. 

Colonel 8 1/2 years (with a 
minimum period of 
2 years' service in 
the rank of Lt. Col.) 20 years 

Brigadier 12 years (with a 
minimum period of 
3 years combined 
serv ice in the ranks of 
Lt.Col. and Colonel) 23years 

Maj-Gen. 20 years 
.Lt. General 25 years 

.General 

25 years 
28 years 

(No remiction) 
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Fixation of Seniority in New MylOre 

1000. Shri Chandrikl: Will the Min-
ister of Home Affaln be pleased to 
state: 

(a) whether Government have 
finalised the fixation of seniority and 
equation of the services of Govern-
ment of ney Mysore; and 

(b) if not, what are the reasons for 
delay and how much time it will re-
quire? 

The Minister of State In the Minis-
try of Home Affairs (Shrl Datar): 
(a) No. 

(b) The Government of India can 
pass final orders in respect of equa-
tion of posts and seniority only in 
consultation with the appropriate Ad-
visory Committee, who would consid-
er the representations, made by the 
aggrieved personnel. The State Gov-
ernment have started forwarding re-
presentations only recently. 

cement Factories In Mysore 

1001. Shri Cbandrlkl: Will the 
Minister of Steel and Heavy Industries 
be pleased to state: 

(a) whether it is a fact that two 
more cement fadories have been 
allotted to the State of Mysore; and 

(b) if so ,whellher the places of 
their location have been detennined? 

The Mlnlster of Steel and Heavy 
Industries (Shrl C. Subramanlam): 

(a) Two more schemes for setting 
up cement factories in Mysore State 
have bene approved. 

(b) The proposed locations are 
Ammasandra (Tunkur District) and 
Nagargalli (Belgaum District). 

Natlonallsatlon of Mines 
1"2. Shri Chandrlkl: Will the 

Minister of Mines aDd Fuel be 
pleased to state: 

(a) whether Government contem-
plate to assume management of many 
more mines situated in various States 




